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(d). The Scheme is under review 
in the eonte:Jtt of. the formulMion of 
the SIxth PlID_ 

5607. SHRI NIHAL SINGH: Will 
the Minister ot WORKS AND HOUS-
ING be pleased to state: 

<a> when the application forms 
were invited during last three years 
for new allotment and allotment of 
higher type of acoommodation in res-
pect of Type A, Band p quarters 
from the Central Government em-
pOJyees; 

(b) whether Government has ban-
ned the allotment to higher type of 
accommodation far those employees 
whose pay has been revised after 
July, 19?8, if so, the reasons thereof 
and by when this ban will be lifted; 

(c) if so, the number at times this 
ban was imposed during the last ten 
years; and 

(d) whether there is any proposal 
to invite fresh application forms for 
allotment of Type A, Band C quar-
ters from Government employees and 
if SO, by when? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI p. C. SETHI): (a) 
Applications are invited from the 
e1igible Govt. employees for allotment 
of General Pool acrommodation at 
the beginning 01 the Allotment 
Period. For the current Allotment 
Period ending 31-12-1980, application! 
were invited in July, 1978. Prior to 
that applications were invited in 
November 1974 for the allotment 
period ending 31-12-78. No applica-
th)ns were invited for a type higher 
than the entitlement of an officer. 

(b) The entitlement of an officer is 
determined on the basis of emolu-
Ments drawn by him on a date speci-
fied for the allotment year (which 
fOr the euJ,Tent allotment period was 
tilted at 1-7-78). ADy Iftcree" in pay 

after the specified date is not taken 
into account for the purpue of deter-
mining entitlement. 

(c) Does not arise. 

(d) Atter the Govt. have deter-
mined the next Allotment Period and 
the basic date the emoluments drawn 
from which will determine the eligi-
bility for various types of accommo-
dation, fresh applica tions win be 
invited from the eligible Govt. em-
ployees. 

Expendltu'I'e on Stocks 01 Paddy with 
F.C.I. in Punjab 

5808. SHRI R. L. BHATIA: Will the 
Minister ·.)f AGRICULTURE be 
pleased to state the expenditure being 
incurred by the F.e.I. on the holding 
of paddy stocks such as godown rent, 
interest on money invested and other 
incidentals in Punjab? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): 
The FOOd Corporation of India in-
curred an expenditure of Rs. 29.54 
crores in holding the paddy stocks in 
Punjab region during 1979-80. The 
stocks of paddy held by the Corpora-
tion in Punjab region at the beginning 
and close of that year were as 
follows:-

1-4-1979 

31-3-1980 

(Qty. in Lakh tonnes) 

14.72 

20.23 

FiDanelal Aasistanee to &ravanabela-
rola in Dlstrlet Hassan 

5809. SHRr S. B. SIDNAL: Will the 
Minister of EDUCATION be pleased 
to state: 

(a) whether Sravanabelagola, the 
famous Jain Pilgrim Centre in Husan 
District, receives financial assistance 
from the Central Government tor 
the preservation, maintenance and~ 
beautification of colossal monolithic-
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:&tatue of Lord Gomateawara and the 
.• urrouncting area; and 

,(b) i! so, the details thereof? 

7HE MINISTER OF EDUCATION 
'AND HEALTH AND SOCIAL WEL-
FARE (SHKI B. SHANKARA-
NAND) : (a) The colossal monolithic 
statue of Lord (k)mateswara is a 
centrally protectea monument under 
the A.nci.eni:( .Mon~nts and Archaeo-
logical Sites and Ramains Act, 1958. 
As such the Archaeological Survey of 
India is responsible for its preserva-
tion and maintenance and necessary 
conservation measures both structural 
and chemical are undertaken from 
time t\1 time as per actual require-
ment. 

(b) The expenditures incurred dur-
ing the last three years are as follows: 

Year 
--------

1977-78 
1978-79 
1979-80 

Expenditure 

Rs. 5,000/-
Rs. 13,929/-
Rs. 15,425/-

.Se»arate ))eJIa.rt.ment for Basic Spe-
~ III Medleal Coa.nes 01 A.M.U. 

5810. SHRI S. B. SIDNAL: Will the 
Minister of EDUCATION be pleased 
to state: ... 

(a) whether it is a fact that the 
Indian Medical Council Act, 1958 sti-
pulate that a university conducting 
14. B. B . S . course should have sepa-
rate and independent department for 
ba8ie speciaUties like ear, nose and 
throat and orthopaedic and paediat~ 
8Ci~e department; 

(b) whether the absence of such 
an arrangement in the Aligarh Mus-
liln University would not have ad-
'Yerse effect on the quality and em-
,(;dency of its medical courses; and 

(c) if so, the reaction Of the Gov-
.enunent thereto? 

Tll& 14INJ&TEa 01' KDUCATlON 
AND HEALTH AND SPCIAL WJaL..,. 
FARE (SHRI B. SHANKAllA-
NAND): (a) Yes. Sir. 

(b) and (c). Although the Medical 
Council of India are 01 the view that 
the absence of separate and indepen-
dent depart:rn-ents for the basic 
specialities in question will 
have an adverse eft'ect on the 
quality and efficiency of the Medical 
Courses, the Aligarh Muslim Univer-
sity has stated that the quality and 
efficiency of its M.B.B.S. course as 
such will not be adversely affected 
because the medical college of the 
University has a full-fledged and 
well-equipped department of Surgery 
fully manned with specialised 
teachers in different branches .ot that 
discipline incluoing Orthopaedics 
Surgery, Ear, Nose and Throat etc. 
However, in keeping with the recom-
mendations and regulations of the 
Medical Council of InOla, the Acade-
mic Council of tbe Aligarh Muslim 
University has already approved the 
proposal for creating independent de-
partments for Orthopaedics, Paedia-
trics, ENT etc. The prOpOSals, when 
approved by the Executive Council of 
the University, will be submitted to 
t~ Visitor fOr approval. 

Waiting LIst for Telephone CODDee-
tions In Delhi (Ese~ .. e-Wlse) 

5811. SHRI R.L.P. VERMA: 

SHRI KRISHAN DATT 
SULTANPURI: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) the number of persons on the 
waiting list for provision of telephone 
connectioDe in Delhi till 30th 'une. 
1980, Exchange-wise; 

(b) the expansion programme dur-
ing the current financial year in 
Delhi, hehange.wiJe; and " 




